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CONTEMPT PETITION NO. 43/2005 

IN 

ORIGINAL APPLICATION NO. 446/97 

Jaipur the 14th November, 2005 

COR.2\M: 

HON' BLE !vJR. A. K. AGAR\'JAL, VICE CHAIRJIII.AJ\1 
HON' BLE l"'IR. M. L. CHAUHAN, MEHBER (JUDICIAL) 

.Abdul 1':Tahid son of Shri .Abdul Aziz aged about 43 years, 
resident of Near Sahi Masjid, Kotri Kota and presently 
working as Mechanic under Chie£ Signaller Inspector, \!>lest 
Central Raih.ray, Kota Di-...rison, Kota. 

Applicant 

By Advocate:, JvJr. C. B. Sharma 

1. 

Versus 

Shri Deepak Kumar Gupta, General Manager, West 
Central Zone, West Central Railway, Jabalpur. 
Shri Surendra Kumar Sharma, Divisional Raill.nray 
Manager, Nest Central Railway, Kota Division, Kota . 

. . . . . Respondent 

By Advocate 



' 

ORDER ( OPJ.L) 

The Petitioner has filed thi::: c:ontempt Peti tir)n for 

the alleqed violation of the order dated 11.07.2000 passed 

in OA N C• • 4 4 6/ 19 9 7 . 

2 Notice::~ of this application 1.n.ras criven to the _, 

respondents. The respondents have brought to cur notice an 

order dated 15. 09.2005 lpJhereby arrear:::; amounting 

Rs.88,511/- (Rupees eighty eight thousand five hundred 

eleven only) on accounc of pay protection has been given to 

th-?. applicant. Copy ,:.f order dated 15.09.2005 is taken on 

.record. 

v~ew of this development the present Contempt 

Petiton clc)es n~':>t stlr"\~ies. In c;ase the ctf_)plic~ant is still 

aggrieved by the order dated 15.09.2005, it will be open to 

him to file ~:ubstantive OA. 

4 1vi th these observation::~, the present present Contempt 

Petition lS ;Jisrni~:secl. 

are hereby discharged. 

{ffi!Jl " 
(M.L. CHAUfL\N) 

MEMBER (J) 

!- . 
~.-0 the respondents 

(~WAL) 
VICE CHAIRM.t\"l\J 


